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(iv) Relief measures for flood affected
areas in katihar district, Bihar,
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(v) Observing 17th - September, - the
birthdoy of Periyar BE. Y. Ramaswamy
as Social justice Day.

*Shri Jai Pal Singh Kashyap (Aonla)
September 17 should bz declared the Social
Justice Dy to honour the birthday of
Thanthai Periyar. From 1922 to 1973
Thanthaj Periyar bad waged a relentless war
on Vanashram dharma and the consequen!
qocial atrocities. He was born in Brode
en 17th September. His birthday has
become a day of jubliation among the pzople
of the entire country, H: sacrificed his
life at the altar of service to the Scheduled
Castas and backward classes and for their
social equalityand upliftment. Higbirthday
Scptembar 17, should be dzdicated to his
memory as the Social Justice Day.

(vi) Alleged crisis in publishing in-
dustry due to high cost of paper.

*Shri Arjun  Sethi (Bbadrak) : I would
like to raise the following matter of urgent
public importance under rule 377. The
Publishing  Industry is facing serious
crisis due to high cost of paper. The in-
dustry has been unable to obtain paper
at concessional rate for text books during
the last one vear. The non-availability of
paper led to the increase in the prices of
the text books. The number of new publi-
cationg has also come down.

It is regrettable that the papcr prices
have gonre up 40) per cent over the last
decade. Thisbas resulted in a rise in prices
of books, which had hit not only the general
public but also the students, authors and,
above all, the publishers themselves.

Unlesstherisein prices of paperischecked
the Government plan for spreading literacy
and education will not be fully imple-
mented, Therefore, the publishing
houses <hould be supplied paper at

*The original speech was delivered in

Tamil.

*The original speech was delivered in

Oriya.
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concessional rates for soft cover edition
and text books. The n2wsprint quota,
should also be revised at the samz time
I request the Government to enforce the
provisions of the 1974 Paper control Order

Strictly.

| (vii) Need for a direct Air India Flight
from Trivandrum to D>ha and Muscat.

Prof P.J. Kurien (Mavellkara) : The
Indians residing in D oha and Muscat have
g:nt in a number of representations to
Government of [adia demanding direct
flights from Doha and Muscat to Trivan-
drum, Nearly a lakh of Indians, mostly
Keralites. are residing in these two places
and they face a lot of difficulties for want
of direct flights. They are now coming
to Kerala Via Bombay Airport where
they are put to much inconveniznce and
harassment. On a number of occasions
I have seen Keralites coming from these
countries in Bombay Airport and staying
fordayg together for getting a seat in Cochin
flight. Most of them come with OK ticket
fromabroad, only to be told by I.A. officials
that they are in the waiting list and finally
they are forced to stay in Bombay wasting
their precious holidays and spanding a
lot of money and putting up with much
difficulties. The only solution to the pro-
blem ig direct flight to Trivandrum from
Doha and Muscat. Air India is in favour

- of commercing these flights. Hon. Minister
had given assurance more than once in
this House that steps will be taken to start
these flights. But so far the assurance has
not materialised.

[ urge upon the Minister for civil Avi ition
to take immediate steps to start Doha-
Trivandrum and Muscat-Trivandrum flights.

(viii)-Demand for circular/Ring Road
transport  service in Bangilore City-

ShriT.R. Shamanna (Bangalore South) :
Bangalore city has grown abnormally
in recent year bath in sizz and population.
In 1971 the population of the the city
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was 16 lakhs and in 1981 it has shot up
to nearly 30 Laikhs. Within 20 yeirs the
city which was40 sq. milesis now nzaring
80 sq. miles. This rapidly growing city
is facing inadequate transport facilities.
The city's growth is to a great extent
“horizontal™ (it isabout 20 Km. east to
west and north to south is 18 Km).
Though there are monpolized bus services
(B.T.S.) and many two and three-wheeler
vehicles, the transport facility is rather
very inadequite. Many newly formed
layouts and undeveloped areas haves no
means of transport. More than § lakhs
of students, factory-workers, officz going
commuters have to move about from their
houscs to their working spdts. Delhi
has n=arly 3,500 buses but Bangalore has
onlyabout 620 buses. The bus willbegenarally
overcrowded and there will be long queues in |
bus-stops. Thousandsof psoplecom:every
day from roundabout villages and from
other parts of ths State.

On accouat of water scarcity and lack of
other civic needs, thercisan urge fordevelop-
ing satellite towns.

Year after the problem of traffiz nseds
is going from bad to worse, There is a
strong urge to have circular or ring rail
service to meet the increasing traffic needs
of the city.

Want of adequate finance is the usual
excuse put for.h to take up the programme
to give a ring rail to Bangalore city.

Delhi bzing the capital city of Central
Government, it has got an clectric train
prdject which will be shortly put into
Service. It is of utmost necessity that steps
should be taken to start the projct for a
ring road to Bangalore in order to meet
the transport of this growing city. Further,
the open space available round the city
is being used for building houses and
factories. Ifitisdelayed, the costof acquir-
ing land will be more. The Government
of Karnataka and the city corporation
and Bangalore Development Authority
have agreed to give land and also besar a
major share of finance.



